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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THENATTONAI, COMPANY I,AW TRIBUNAL ON 20.10.2016

NAMU, OF L'HE COMPANY M/s. Delhi Towers and Estates At. Ltd.
Vs.

M/s. Blue Bells Infrastructure pvt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 3971398

CORAM:

List on 07.II.2016.
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ORDER

The order dated O2.O9.2016 has not been complied with as no a_flidavit has

been filed. Ld. Counsel seeks a week's time to do the needful. Let the affidavit
be filed witl a week.


